
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

OA No. 107 of 2023(SZ) 

  

 

IN THE MATTER OF  

Tribunal on its own motion Suo Motu  

based on the news item published in  

The New Indian Express, dt. 09.08.2023,  

under the caption “Huge pollution risk 

 in 8 Km around NLC” and in The Times  

of India, Chennai Edition dt. 09.08.2023  

under the caption “Water near NLC full  

of Mercury”.       

Versus 

The Managing Director  

NLC India Limited,  

Chennai and Ors.              …Respondents  

 

 

 

 

 

 

 

REPORT FILED BY THE 6TH RESPONDENT 

 

 

 

 

 

 

 

 

 
 

THROUGH  

M/S. GAUTAM S. RAMAN 

COUNSEL FOR 6TH RESPONDENT 
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Dated at Chennai on this 24th day of February 2026 

 

          

Counsel For 6th Respondent 
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